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GOVERHNENT OF .INUIA
MINISTRY OF FINANCE
( DEPARTMENT OF REVENJE )

NEW DELHIz DATED, THE 7 1AY, 1987,
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NOTXFICATIUN -

(TRNCIHE-THX) |

Na, 7> (F.N0.197/105/78-1T(A1): In exercise of the pouers
conferred by clause {iv) of sub-section (23C) of Section 13 of
the Income Tax Act, 1961 (43 of 1361/J, the Central Government

hereby notifies ‘Aption for Food Production, New Delhi® for the
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Eurpose of the said clausc for the assessment yesare 1985-86

1987-88,
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B ( RUSHAN SAHAY ) {/
- UNDER SECRETARY TO THE GUVERNMAENT

OF INDIA

The Manager,

wovernment of India Press, : oo
Ring Road, Mavapuri Industrial Area,

(fwir Rajouri Gardzan), New Delhi.

: _
knp‘y tos-

M/s. Aiyer & Co., Chattered Accountants, 607, Akash Deep,
26-A, Barakhamba Road, New Delhi- 110001. '

The Commissiogner of Income-~tax, Delhi~VI, New Delhi with rof,
to his letter No,CIT-YI/TE(94)/78/1596 dated, 3-2-13887,

All Commissioners of Income-tax.

Dircctors of Inspection(IT)/(R&S)/(P&PR)/({Inv.),New Delni.
Diriictor of 0&M Services(Income-tax),Iist floor, Aiwan-e-
Ghalib, Mata Sundri Lana, New Delhi (5 copies). N

All Officers & Sections of 1.T.WUing of C.E.D.T. MNew Belhi..

' Comptroller & Auditor General of India, New Delhi(20 copies).

Bulletin Section of Dte.of Ins.(RS&PR),New Delhi(5 copies).
Director of Training, IRS,National Academy of Direct Taxsocs,
Staff College, Nagpur(5 copiesj. ' : ,
Shri P.X., Kartha, Joint Secretary, Ministry of Law, Justice &
Company. Affairs(Deptt. of Ligal Affairs), New Delhi.
Dirvctorate of Inspection, Printing & Publicatior, 2nd floor,
Hans Bhawan, B.S8.Zafar Marg, New Delhi (5 copies)s ;
~0 0 flanal),4th flaor, Super Barar Building, Now Delhi,

Uit

( Mre.V, RAMAKRISHNAN )
 SECTIDN OFFICER.



